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THEHIGHCOURTOFMEGHALAYA 
ATSHILLONG 


Dated, Shillong 17Lh August, 2017. 

No. HCM.ll/44/2016-Estt/2984. In supersession of all previous 

notifications 	in this behalf, Ilon'ble the Chief Justice of High Court of 

~lcghalaya is 	pleased to reconstitute the e-Procuremcnl Committee with the 

follo.....ing members. 

• 1. 	 Registrar General, High Court of Meghalaya 

2. 	 Registrar, High Court of Mcghalaya 

3 	 Assistant Registrar (Accounts), High Court of Mcghalaya • 

4. 	Central Project Coordinator 

;,. 	 Shri Dom111ic Thma, Nl(' c·oordinalor, lli~h ('ourl of M<•ghalaya 

By Order, 

_,.-­
REGls:rJ4\R.GENERAL 

Memo No. HCM.II/ 44 /2016/2984 A Dated, Shillong 17'"h August, 2017. 

Copy to: ­

1. 	 The Joint Regist1·w· cum-Secretary lo Tlon'l>le the Chief ,Justice, High 
Court ofMeglwlaya, Sltillong. 

2. 	 1'/te Private Sec1·etary to Tion'ble M1·. Justice S.R. Sen, !figlt Court of 
Meghalaya, Slrillony }'or inf01·mation ofhis Lordship. 

3. 	The Private Secretary to llon'ble Mr. Justice V.P. Vaish, High Cow·t of 
Meghalaya, Shillong for information ofhis Lordship. 

4. 	 The PA to Registrar General, High court ofMeghalaya, Shiilong. 
s. 	 Smti Marlene D. Khongmen, Registrar, High Court ofMeghalaya 
6. Shri S. Dev, Assistant Registrar (Accounts), High Court ofMeghalaya 
7· Smti Dashalene Kharbteng, Central Project Coordinator 
8. 	 Shri Dominic Tlrnw, NIC Coordinator, High Cow·t ofMcyhalaya, 

• 	 1). Deputy Reyistrc1r (/nji·astnJcture& Accmmts),lliyh Court ofMeghalaya, 

Shilloii!J· 


10. 	1'he Assistwll U<•gi.~ll·ur-cwn-OSD, High Court ofMeylwluyu, Shillong. 
11. 	The Assistant Registrar (Record), High Court ofMeglwlaya, Shillong. 
12. 	The ChiefTranslator (Ijc Stationery), High CourtofMegha/aya, Shillong 
13. 	The Public Relation Officer, High Court ofMeghalaya, Shi/long. 
14. 	The Secul'ity Officer, High Court ofMeghalaya, Shillong. 
15. The System Analyst, lfigh Court of Meghalaya, Shillong for uploading 

\,. the same in the official website. 
16. 	The State Informatics Officer, NTC, Shillong. 
17. 	The Superintendent (Judi.), High Court ofMeglwlaya, Shillong. 
18. Office file. 
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